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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

(EASTERN ZONE; KOLKATA BENCH)

Original Application No. 235 of 2024

Ankur Sharma

..Applicant
Area Kolkata

Regn.Mn 127/19

Versus
State of West Bengal & Ors

... Respondents

COMPLIANCE AFFIDAVIT ON BEHALF OF HOWRAH MUNICI=AL

CORPORATION being Respondent no. 6 herein;

|, Bandana Pokhriyal, daughter of Sri Chandra Shashi Pokhriyal, aged about
35 years, working for gain at Howrah Municipal Corporation, 4, Mahatma
Gandhi Road, Hdwrah — 711 101 and presently holding the position of
Commissioner, Howrah Municipal Corporation (HMC), do hereby solemnly

affirm and state as follows:

1. That | am the Commissioner of the respondent no. 6 being the Howre
Municipal Corporation (HMC). | am duly authorized by the Howrah Municipal
Corporation (HMC) to depose this affidavit on its behalf in the matter and am

fully conversant with the facts of the case.

2. This affidavit is filed in compliance with the directions of the Hon'ble

National Green Tribunal (NGT) in OA No. 235/2024/EZ, regarding the

- Bodona Pm'ﬂ'y*f’

a0 Commissicner
Blemvrah Rlanicipsd Corporation
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K. NAZRUL ISLAM
Area Kolkata

O ReanNo. 44719 _;/.

i

implementation of recommendations made by thé Fact Finding Committee
appointed by the Hon'ble NGT concerning electric crematoriums and wooden
pyres at Shibpur, Salkia, and Banstala Burning Ghats under HMC's
jurisdiction.

3. That HMC has submitted a detailed Action Taken Report (ATR) dated April
19, 2025, to the Urban Development & Municipal Affairs Department,
Government of West Bengal, in respohse to the Honble NGT'S

recommendations. A copy of the ATR is annexed hereto as Annexure-A.

4. That the following actions have been initiated/contemplated as per the
ATR:

A. Air Pollution ControI'Systems :

|. Shibpur Burning Ghat: Tendering process is underway for installation of Air
Pollution Control (APC) devices (fume hood, scrubber, induced draft .T’an. and

15-meter stack) as per CPCB guidelines.

I. Salkia Burning Ghat: Procurement process for APC devices is planned for

the current financial year, subject to fund allocation.

B. Interim Waste Storage:- Designated areas fof interim storage of solid waste
at Banstala Burning Ghat are under construction and will be completed shortly
within the time period of 60 days.

C. Separate Waste Collection:- The Conservancy Department is examining
the feasibility of maintaining separate waste collection facilities for crematoria

waste to prevent mixing with municipal waste.

Bazwdwm @uw’«P

" Lommissioner ~

Howrah Moo
HOwrah Funiipad Corporatisn
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5. That two burning ghats (Pathak Ghat a gti_POfé Ghat) previously

under HMC now fall under the jurisdiction of the re-formed Bally Municiy-lity
post-demerger (Gazette Notification, November 2021). HMC has ro
jurisdictional authority over these ghats.

6. That HMC undertakes to complete the pending actions (e.g.. tender

finalization, fund allocation, and construction) within a reasonable timeframe
and will submit periodic progress reports to the Hon’ble NGT.

7. That the tentative time line as per the respondent is as follows:

A. Tender : 120 days

B. Allotment of funds for Air Pollution Control devices for Salkia Burning Ghat
will be done during the financial year 2025-2026..

8. It is respectfully prayed that this affidavit be taken on record and the
compliance actions of HMC be acknowledged by the Hon’ble Tribunal.

9. That the respondent is all along ready and willing to comply with such other
directions passed by this Hon’ble Tribunal and seeks liberty to file further

affidavit to bring on record the subsequent events before this Hon’ble Court.

10. That the statements made in paragraph nos. 1 to 2 are true to the best of
my knowledge and belief, and the statements made in paragraph nos. 3 to 8
are information derived from record and no part of it is false or concealec and

the rest thereof are my humble submission before this Hon'ble Tribunal

Bomdana memfa(’
DEPONENT
—” Dommissioner ~

Mowrah Munieipal Corporation o
Selemaly Atlirmed- l?s 119 /
) N
PLACE: Howrah DeclaTed el kit Dok A by e

CPC, U/S 297 (€) GRPC

Notars T g
azrul Islam A= -/
Notary,Got. of Ww.B.
Regn. Nu. 4347/19 .
City Civil Court, Tale

129 APR 2025

‘DATE:
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Verification

I, the deponent above-named, do hereby verify that the contents of this

affidavit are true and correct to the best of my knowledge and belief, and no

part of it is false or misleading.

Place: Howrah

Date: 24U 2005 Pordoma, pcruhﬂ't(*P
L

Deponent:
—= Commissioner
Mowrah Municipal Corporation
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